SHRIBHARATKUMAR RAUT (Maharashtra): Sir, a lot has been spoken about the swine flu
in Pune and other surrounding areas. | would not like to the “flu’ part of it. My worry is about the
panic that has been spread in Pune and surrounding areas. Yes, there is an outburst of
epidemic, hut, at the same time, there is another outburst of panic and, more than that,
rumours. The rumours are so much that everybody in Pune and surrounding areas are scared
and afraid about themselves and, more than that, about their children. | appreciate the efforts
and the explanation of the Minister. But, apart from controlling the actual epidemic, it is also the
responsibility of the Government to control the panic situation and the rumours mills because
these have long-standing effect. If you remember, Sir, twelve years ago, there was an epidemic
of plague in Surat. More than the disease, it was the rumour that had created a lot of panic all
over the country. So, it is the responsibility of both, the State Government as well as the Central
Government, to ensure that panic is not created because panic can also pose similar problem
like the epidemic. So, | would like to suggest, as the hon. Member has said, use private
television, use Government television, radio, public hoarding, railway station announcements to
tell the people that they should not get scared and there are enough medicines; there are
sufficient number of doctors, and there is a cure to this. If vou are ahle to create that kind of
trust and confidence in the minds of people, they will not be worried. Yes, epidemic is there.
God forbid, it has happened. But we have to be ready to fight against it. And, if all people, with
conscience, come together only then it can happen. My suggestion is that the Government
should take the help of the other Ministries also — the hon. Minister of Information and
Broadcasting is sitting here, take her help — and create an atmosphere of confidence among

the people. Thank you very much.

Reported construction of Atomic Reactor in Myanmar

sft oo Rrart (ST waen) : SudwuR ARlEY, SER gHER uAl H, faeives
MRS FHER TA1 # I8 UHIYTT 830 & 6 SR IR & [&ai 9 RIiuR # atomic
reactor BT AT fhart 511 2871 21 981 ) W] TWaR 21 fuse €19 au 3 aef s Aieaits
&1l Ui BT I H o o 2 3R 81 B 9491 Aung San Suu Kyi BT SIA § =16 fam w2
I & 11 ST URAT] 10 &, Sd Tl ¥ 9 atomic reactor &1 AT fman
St vl &1 39d glor v & =, WRd @1 wawn @ oYy v enifa &) wdw 21 gufen
# aradl g I aRBR 39 1R geh W 2 < 3R g9d Ga i siad drfard e gk

Strike by the employees of the Nationalised Banks in the country
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SHRI TAPAN KUMAR SEN (\West Bengal): Sir, while joining my colleague, | would like to
draw the attention of the House to the two day’s strike which has been forced upon 11,00,000
bhank employees and officers working in 26 nationalised hanks and 8 private banks, because
of an immature arrogance being demonstrated by the management and the Government. For
the last two vears, they have been negotiating for the second option to the existing pension
scheme, but there is no improvement. They have also agreed to bear the cost partially. They
have also been negotiating for improving the scheme of compassionate appointment or ex-
grafia in lieu that scheme circulated by the management. On both the issues, an
understanding was also arrived at. But when talks about the wage revision started, the IBA
and the Government went back arrogantly from the understanding arrived at. They had offered
17.5 per cent wage rise, hut on the eve of strike they went back to 13 per cent. MNow, again,
they have come back to 17.5 per cent. | think it is a demonstration of the most irresponsible
handling of the industrial relations. In a sector like bank, involving 11 lakh employees and
officers, playing a very crucial role in country’s economic management, this kind of immature
handling is totally unwarranted. At the last moment, again to sabotage the process, they have
put some new conditions, imposing a new Pension Scheme for the future employees. They
want to make the unions commit what is going to be in future. So, through vou, Sir, | request
the Government — the negotiation has been slated for today before the Chief Labour
Commissioner (Central) — that the Government must take a serious attitude, appreciate the
yeoman role played by the employees and officers of the banking sector, particularly, in this
global crisis situation, and intervene effectively so that their just demand, without any
preconditionality, are met. | also request that the understanding earlier arrived at is
implemented without any precondition and a respectable wage package is given to them in

comparison to other public sector organizations. Thank you, Sir.

SHRI RAMA CHANDRA KHUNTIA (Orissa): Sir, these nationalised banks have saved the
national economy in the period of global meltdown and recession. Currently, the nationalised
banks have given a profit of Rs. 6/000 crores and are hardly demanding an amount of about
Rs. 55600 crores to Rs. 5600 crores. If you look at the comparative wages of clerks and peons
of the Central Government after Sixth Pay Commission vis-a-vis Bank clerks and peons, you
will see that the Clerk in the Central Government is getting Hs. 15,000, whereas, a Bank

Clerk is getting only Rs. 7600; and a Peon is getting Rs. 11,000 in the Central Government,
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whereas, the Bank Peon is getting only Rs. 6,300. So, | think, demanding 20 per cent wage

rise is not an injustice.

Sir, as has been already said, the IBA, which had agreed earlier for 17.5 per cent wage

high, is now again asking for only 13 per cent wage high, which has created this resentment.

Sir, out of Rs. 6000 crores for pension, the IBA was to contribute around Rs. 4200 crores
and Bank employees and officers were to contribute Rs. 1800 crores, which is 6.25 per cent, as
1 per cent works out to Rs. 275 crores. Rs. 1800 crores, which is 6.25 per cent, wil be
deducted from the current increased wages. Therefore, if 17.5 per cent wage hike is offered and
pension cost of employees and officers, i.e., 6.25 per cent is deducted, then wage hike will be
only 11.25 per cent, which is less than all earlier settlements, hence not meeting the demands of
UFBU.

So, Sir, | request the Government to intervene immediately and make a settlement which is
better for the country, better for the employees and which will also send a correct message

across the country.

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, | would like to associate myself with
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SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, | would also like to associate myself
with it.
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SHRI M.P. ACHUTHAN (Kerala): Sir, lwould also like to associate myself with it.
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Cross-border infiltration despite heightened vigil along the

international border

SHRI KUMAR DEEPAK DAS (Assam): Sir, it is a matter of great concern that the illegal
infiltration continues through the international border despite heightened vigil throughout the
border.

In connection with the killing of eight terrorists at separate places in Jammu & Kashmir on
Wednesday by the Indian soldiers, | want to draw the attention of the Government that these
incidents indicate that if a cross-border infiltration is can take place despite heightened vigil and
high-tech fencing of the LoC, the Indo-Bangladesh Border is not a problem for cross-border
infiltration! Because the border fencing, floodlight and high watching tower works are vet to

completed by the authorities, which may also take another three-four vears.
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